FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SRIVENKATESHWAR TRADEX PVT.

LTD
S. No. PARTICULARS DETAILS
1. | Name of corporate debtor Srivenkateshwar Tradex Pvt. Ltd.
2. | Date of incorporation of corporate debtor 03.11.2010
3. | Authority under which corporate debtor is ROC, Delhi
incorporated /
registered
4. Corporate Identity No. / Limited Liability U51909DL2010PTC210153
Identification No. of corporate debtor
5. : . AL 61, Local Shopping Complex
Address of the registered office and principal office Shalimar Bagh, Delhi, India,
(if any) of corporate debtor 110088
6. | Date of closure of Insolvency Resolution Process  24.04.2025
7. | Liquidation commencement date of corporate debtor 24.04.2025 (Copy of order
received on 22.05.2025)
8. | Name and registration number of the insolvency Rajesh Kumar Parakh
professional acting as liquidator IBBI/IPA-001/IP-P00272/2017-
2018/10516
9. | Address and e-mail of the liquidator, as registered 5/51, 2nd Floor, W.E.A. Karol Bagh,
. INew Delhi-110005
with the Board
parakh.rajesh@gmail.com
10. | Address and e-mail to be used for correspondence 608, 6" Floor, New Delhi House,
th the liquid Barakhamba Road, New Delhi-
with the liquiaator 110001
lig.srivenkateshwar@gmail.com
11. | Last date for submission of claims 21.06.2025

Notice is hereby given that the National Company Law Tribunal New Delhi Bench Court-II has
ordered the commencement of liquidation of the Srivenkateshwar Tradex Pvt. Ltd on 24.04.2025
(Copy of order received on 22.05.2025).

The stakeholders of Srivenkateshwar Tradex Pvt. Ltd are hereby called upon to submit their
claims with proof on or before 21.06.2025 to the liquidator at the address mentioned against item

No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Liquidator of Srivenkat hy
IBBI/IPA-001/1P-P00272/2017-2018/10516

Date: 25.05.2025
Place: New Delhi
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BRANCH OFFICE: DARI, DISTT. KANGRA (HP) PH.NO. 01892-223099
[Rule-8(1)] POSSESSION NOTICE (For Inmovable Property)

Whereas, The undersigned being the Authorised Officer of the The Kangra Central Co-Op Bank Ltd. Dari
Branch, Distt. Kangra (HP), under Securitisation And Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under Section 13 (12) read with Rule 8 of
Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated 13.03.2025 calling upon the
borrower(s) Sh. Jager Nath s/o Sh. Som Nath H. No. 84, VPO Sidhbari, Tehsil Dharamshala, Distt. Kangra
(HP) and Guarantor(s) 1. Smt. Sanjali Devi W/o Sh. Santosh Sahi VPO Sidhbari, Tehsil Dharamshala, Distt.
Kangra (HP) 2. Sh. Shubh Karan S/o Sh. Musafir Ram Village Ser, PO Chamiyara, Tehsil Dharamshala Distt.
Kangra (HP) to repay the amount mentioned in the notice, being Rs. 9,20,972/- (Rupees Nine Lac Twenty
Thousand Nine Hundred Seventy Two Only) With Further interest w.e.f. 14.02.2025 at agreed rate and other
expenses and charges applicable within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general,
that the undersigned has taken possession of the property described herein below in exercise of power
conferred on him / her under section 13 (4) of the said Act read with Rule 8 of the said Rule on this 20th day of
MAY of the year 2025.
The owners/occupiers of the property are directed to handover the vacant possession within 30 DAYS
of this notice to avoid use of force or other measures with the assistance of District Magistrate u/s 14 of
the act. The owner/occupiers may please note that after 30 days from the date of this notice, property

The borrower in particular and the public is general are hereby cautioned not to deal with the property and any
dealing with the property will be subjectto the charge of the The Kangra Central Co-Op Bank Ltd. Dari Branch
Distt. Kangra (HP), for an amount of Rs. 9,20,972/- (Rupees Nine Lac Twenty Thousand Nine Hundred
Seventy Two Only) with furtherinterestw.e.f. 14.02.2025 at agreed rate & other expenses & charges applicable.

Land comprised in Khata No. 265, Khatoni No. 476, Khasra No, 1141, land measuring 0-11-11 Hects. to the
extent of 192/1111 share measuring 0-01-92 Hects. situated at Mohal Baghni, Patwar Cicle Sidhbari, Tehsil
Dharamshala, Distt. Kangra (HP) vide Jamabandi for the year 2010-2011

THE KANGRA CENTRAL CO-OP BANK LTD.

Date: 25.05.2025
Place: Dharamshala

Authorised Officer,
The Kangra Central Co-Op Bank Ltd.

HIM TEKNOFORGE LIMITED

CIN: L29130HP197T1PLCO00904

(Formerly known as Gujarat Automotive Gears Limited)

Telephone No.:+91-1795-654026 Fax No.:+91-1795-245467
E-mail: gujarat.gearsigagl.net, cs@gagl.net ,
Website: www.himteknoforge.com

EXTRACT FROM AUDITED FINANCIAL RESULTS FOR
THE QUARTER AND YEAR ENDED ON 31.03.2025

Registered Office : Vill Billanwali, Baddi - 173205, Distt: Solan (H.P)

(Rs. in Lacs) Except EFS

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH - Il, CHENHNAI
COMPANY APPLICATION CA(CAA)/'SB({CHE) 2024
In the miatter of the Companies Act, 2013;
And
In the matterof sections 230to 232 and other retewant provisions of the Companies Act, 201 3;
And
In the matter of Schems of Amalgamation and Arrangement of Dhanuka Laboratories
Limited (*Transferor Campanmy™) with Orchid Pharma Limdted (*Transferae Company”) and
their respeciive shareholders and crediors;
Drehéd Pharma Limited,

A company incorporated under the provisions of the Companies Act, 1956 and having
its reglstered offfice at Piot Mo 121-128, 128A-133, 138-151, 155-164, SIDCD Indusinal
Estate, Alathur, Ghengalpativ, Tamd Nadu - 603 110,

------- Transherse Company

ADVEATISEMENT OF NOTICE OF THE MEETING OF EQUITY SHAREHOLDERS
fatica is heraby givan that by an order dated April 29, 2025, read with revised order daled
fday 9. 2025 (together referred 10 ag ("Tribunal Orders™), the Hon'ble Natidnal Company
Law Tribunal, Chennad Bench (*Tribunal®) has directed a meating fo be hald of the Equity
charehoiders of the Orchid Pharma Limited ("Transferee Company”) for the porpose
of considenng, and i thoaght I, approving with or without modification, the proposed
achems of Amalgamation and Arrangement of Dhanuka Laboratories Limited {*Transferar
Company™] with Transferep Company and their respective sharaholdess and crediors
{"Bcheme’}.

In purstance of the Tribunal Ondars and as Sectad therein turther natica 15 heraby given
that the meeting of Equity Shareholders of the Transferee Company ("Meeting ") will be held
on June 26, 2025, a1 12:30 PM (I3T) via Vidao Conferencing (*W6™) / Other Audio Visual
ffeans ("OAVM"), in compliance with the applicable provizions of the Companigs Act,
20713 {“Aet™) read with the Securities and Exchange Board of India (Listing Obligations and
Disciosure Requiremants) Regulations, 20715 and relevant circuiars issued by Mmngstry of
Corporade Affairs, as applicable, and the sakd Equity Shaseholders are requested to attend
tha Mesding.

In pursuance of the Tribunal Orders.and as directed therein, the Individual nofice of the
Neaeting togeathar with the copy of the Scheme, Explanatary Statement pursuant to Section
102, Sections 230 and 232 and other applicable provisions of the Act and Rule 6 of the
Companies (Compromises, Arrangements and Amalgamation) Rules, 2016 (*CAA Rules”)
end accompanying documsants, sent to the Equily Sharehalders throwgh e-mail or courier,
a5 applicable,

The Motice fogether with the copy of the Scheme, Explanatory Statement purseant
o Section 102, Sactions 230 and 232 and other applicabie provisions of the Acl raad
with Ruis & of the CAA Rules and accompanying documents can also be accessed |
downinaded from the website of the Transfares Company af waw.orchidpharma,com; the
website of National Securities Depository Limited {"HSDLT) viz. www.evading.nsdl.com,
being the agency agpoinied by the Transierme Company to-provide the e-voting and Oiher
facilities for convening: of the Mesting and the websie of the Stock Exchanges ie., BSE

Banks of campany.,
1.EPS for tha

DATED: 24.05.2025

PLACE: Chandigarh

Rajiv Aggarwal
Jt. Managing Director
(DIN No. 000S94198)

1. Tha above audited financial results were reviawed by the Audit Committee and approved by the Board of Directors at thow
meeting held on May 24, 2025 . These Financial Resulls for the Quarter and Year Ended March 31,2025 are available on
the Bambay Stock Exchange Wabsite-www bsaindin.com and on the Company's Website www himteknolorge.com

2. Tha company 18 engaged in a single business sagmant "Manulactunng of Auto Components™

3. The financial results have been prepared In accordance with the Indian Accounting Standards (Ind AS), in pursuance 1o the
provisions of secbion 133 ol the Compamias Act, 2013 and other acoounting prnciples generally accaptad in India

d, During the year M/s Himlorge Rings LLP, ks incorporated as a subsidiary of the Company, Howevar, the company has so
far maither mada any capital contribution to the LLP nor the LLP has commeancaed any activity or opeérations dunng tha
wear. Thereare no hinancial fransactions wm LLF during the year and as such no consolidatéd accounts have bean préparaed
s thera are nil ransactions

5. The Company has altotbad 6506800 Equity Shares of Rs, 2/- each al Re, 175/ per share {Including Share Pramium Rs, 173/
per share) against convarsion of Convertible Warrants on receipt of full amount  from the Warmrani-holders, during the
quarter anded March 31, 205

6.The unulilised amount recelved against Convertitde Warranls has baen lempaorarily parked in cash credit account with the

quarter/year anded March 31,2025 s not comparable with that of the olher periods and comesponding
parods of previous vear as the samé (s on ihe iIncreased capllal dunng the penod
B. Corrasponding figures of the previous quartar / year have beaen regrouped and reclassified o make the same comparable
with the current pariod figures, wharevar cons|dared necessary
8. Tha figures of thi last quarter ara tha balancing figures between audited figures in respect of tha full knancial yaar and the
publishod yaar 1o dato figures upto the third quartar of the financial year

On behalf of Board of Directors Him Teknoforge Limited

Sdl-

CIN: L3T100DL2019PLC344T88

NUPUR RECYCLERS LIMITED

Farmerly known as NUPUR RECYCLERS PRIVATE LIMITED
Regd, Office ; Piot No. 5, KH 127, 124, KH-12, Arjun Gali New Mandali Indusirial Area, Delhl - 1100483

Website: www.nupurrecyclers.com

Email: compliance@nupurrecyclers.com
EXTRACT OF STATEMENT OF AUDITED CONSOLIDATED FINANCIAL RESULTS

FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025

Ted: +21-8882704751

{Amount in Rs. Lacs)

) Chsartar Quarter Chsarad Yaar Yaar Lirmited {"BSE™} viz. www. bseindia_com and the Mational Stock Exchange of India Limited
Particulars ended on anded on ended on ended on ended on {"NSE") viz. www.nseindia com. W so desired, person may obtain a physical copy of the
i 31.03.2015 31122004 | 31.03.2024 | 31.03.2025 31.03.2024 Motice, and the accompanying docements, Le. Scheme and the Explanatory Staterent
N {Auditec) (Unsuched) | {(Audited) | (Audied) VAdited) under Sections 102, 230 and 232, and ather applicable provisions of the Act and Rule & of
Tatal incamie from ooeralons 10.773.80 BA75.73 906875 |40 700208 37 502 12 the CAA Hules, etc., frea of charge from the registered office of the Transferee Company.
2. | Net Profit | (Loss) for the period (belore Tax, 380,80 66 B 4B G0 1.280.61 Q70 46 A writlen request in this regard, along with defails of your sharehalding in the Transferae
Exceptional andior Extracedinary items) Comgany, may be addressed fo the Secrefarial Department of the Transferee Company at
3. | Met Profit { (Loss) for the penod before fax 38080 266 66 482.80 1,280.81 970,46 Investarrelationsmarchidpharma.com.
{after Expeplicnal andior Exiracedinary ibams) The Trbunal has appaointed Mr R, Varsoharajan as the Chairperson for the aforesaid
4, | Net Profit | {Loss) for the period after tax 412.73 135.01 aro.n2 875 B0 AT Neaeting and Ms. Vinita Varshini, K shall act as the Scrutinizer lor the aforesasd Maating
tafter Excepbional andior Exiracedinary ibams) The Equity- Shareholders of the Transferee Company entiied fo stend and wote at the
5.1 Total Comprahengive income for tha senod JE8.25 14521 a09.55 6321 ial 5y aforasald Meeting may wote through ramota e-votmg te cast thelr respective voles poor
Comprehansive Profit | (Loss) for the pariod to the daiz of the Meeling or vole through e-voting during the meeting, by following the
{after tnxh and Other Comprahengive INcomd Instructions provided in the Notice. Since the Meeting is Baing held through VG £ OAVR,
{amer x| physical attandance of Equity Shareholders has been dispensed with. Accordingly, the
B, | Paid up Equity Shafe Capital (lace valua 188.4.3 17824 167,84 18943 157.32 facility for the appaintmant of proxies by thia Equity Shareholders will nof be avaiable for
of Rs. 2i- per share) . tha Meeting. A member may pariicipate in the Mesting aven alter exercising his right to vote
.| Reserves axcluding Revalualion Resarve 21.850.14 17 B44.00 thegugh remaote é-voting but shalf not be allowed to vote again In the Meeting.
(@8 per auditec The cul-off date for e-voling and time pariod for the remate e-vating of the aforesaid
Hadance Sheol as at 315t March) hezeting is as under:
B, 1 Earnings Par Share (of Rs, 25 aach) -
{hor comtinuing and disconlinued operations) Equity Shareholders meeting
Basic 483 1.63 4,70 11.67 0,04 Cut-oif date for e-vating Thursday, Juna 18, 2025
Ddutad 4 03 1.63 4.70 1167 .04 Rernote a-voling start date and tme | Manday, Jung 23, 2025; from 10:00 A K. (I5T)
Nofis: - Ramota e-vobing end date and time | Wadnesday, June 25, 2025 till 05:00 F&. [I5T)

The remate e-vofing will nof be alowed bevand the aforesaid date and bme and remole
e-vating modubs shad be forthwith disabled by NSOL spon &xpiry of the aforésaid periad
An Equity Shareholder, whose name is recorded in the Register of Mambers or in the
Register of Bensficial Ownars maintained by the Depositories as on the cut-off date;, Le.,
Jurne 19, 2025, only shall be entitled to-exarcise hisshardits woling rights on tha resolution
proposed in the Notice and attend the Meeting. A person wha is not an Eguely Shaseholder
a5 on the cut-off date, should treal the Notce For infarmalion purposs only, Yobag righls
of an Equity Shareholder ) Benaficial Owner {in case of elecironic shareholding) shall ba'in
proporbon o hsherids shareholding in the paid-up egusty share capital of the Transfesae
Company as on the cut-off dats. Those persons who have acquired shares and have
become Equity Sharaholders ol the Transterea Company after the despatch of Matice of
the meeting by the Company and whose names appear in the Begister of Members or
Registar of benaficial ownirs 25 on the cut-ol date shall view tha Motlce af the Maeting on
the Transferee Company’s website or oo the websie of N2OL. Such persons may obtain/
genarale the login 10 and password by following the procass stated In the Motice of the
Meeting.

Equity. Sharsholders hobfng shares In physical mode, who have not registared /
Lpdated their email addresses with the Transteree Company, ane requesied fo register /
update the same by wiiting an-application with details of Folio Mumber and attaching a
salf-attested copy of PAN card fo Abhipra Capital Limited, Registrar and Share Transier
Agents of Transteree Company af rtaEabhipracom o to the Transferee Company at
invesiorrelationsE@archidpharma, com

Equity Shareholdars hodding shares in dematerialised mode, who have nod registered theér
e-mail addressas with ther Deposiiory Participantis), are reguasted o ragistar / update
their email- addresses with the Depository Parficipantis)with whom they maintain their
demal accounts

The zbove-mentioned Scheme, if approved by the Equity Shareholders of the Transferse
Company at the Meeting, will ba subject 1o the subsequent sanction of the Tribunal and
such oiher approvals, permissions and sanctions of regulatory or other awhaorities, as may
b necassary,

In case of gueres relafing to e-voling. Equity Sharehoiders are requested to note the
fotlowing contact details

Mafional Securilies Depository Limited

Trade World, A wing,

Kamala Mills Compound, Lawer Parel, Mumbai - 400013,

Email Id : evating@nsdl.com

Lontact Nos, ; 022 - 4336 7000

In caza of any other queries, Equity Shareholders are requested o note the following
conlact delads:

Abhipra Capital Limited

1

MNates ;
The above is an exiract of the detased format of Audited Financial Results filed with the Siock Exchanges under Regulation 33 of the SEBI (Listing and Cither

il Quarter Ended | Year Ended Abhipra Compiex, A-387,
e Particulars 3032025 | 31422024 | 31.03.2024 | 31.03.2025 | 31.03.2024 Dilkdtush Indl Area
;. (Audited) | {Unaudited) | (Audited) | (Audited) | (Audited) G. T Karnal Road,

1| Total Incoma from Operations 391506 | 870034 | 450025 | 1676945 | 2461881 fratpur Beli- 11003 3
2 | Profit before exceptional items and 1ax 033z 455,84 23556 | 205214 1.257.58 Kagil DEE!.'}'é
3 [ Profit bafore lax 03532 4a5.84 235 58 | 15214 1,257 54 Ptace: Changaipat, Company Secratary & Compliance Officer
4 | Profit afler fax 230,55 HE.72 16304 | 162704 B62.08 Date: May 25, 2025 Orchid Pharma Limited
& | Total Comprahansive income for the yearperad [156.72) 103 6528 1.468.41 1,390.45
& | Paid-up Equity Share Capdal (Face value of Rs. 10 each) 5.863.90 5.853.90 §,863:00 8,853,890 B, 56390
7 | Giher equily 4 906,58 5 08A 24 169347 | 450688 1,693.42
B 'FEHHHI'EEPEI'E}'IHI'BI:FIW valup of Bz, 11]1'.33_;!1] I PRABHAT SECURITIES LIMITED

Basi; (in Rs.) (nat annualised) 0.30 0,46 0.24 2.1 105 Regd Off-118/610 A Kaushalpuri, KANPUR,-208002 |

Diluled (in Re | (nat annuaised) 0.30 0.45 0.24 F1 108 CIN: L22022UP1982PLC0O05759

Ph. Mo.: 0512-2526347, E-Mail- pmhhatsacurities@;gmil.mm. Website: www.prabhatzecuritiesitd.co.in
STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025 |

SUNDAY, MAY 25, 2025

23

OSCAR GLOBAL LIMITED

CIN NO. L51909DL1990PLC041701

Regd. Office : 1/22 , SECOND FLOOR ASAF ALI ROAD NEW DELHI-110002.
TEL:9810337978, E-mail: oscar@oscar-global.com, Website: www.oscar-global.net

Audited Financial Results for the quarter and year ended 31st March, 2025
(Rs. In Lacs)

Sl. Quarter Ended | Year Ended | Corresponding 3 months ended in
No. Particulars 31.03.2025 | 31.03.2025 the previous year
Audited Audited 31.03.2024 Audited
1. |Total Income from Operations 4.54 15.51 8.65
2. |Net Profit/(Loss) for the period
(beforeTax, Exceptional and/or (7.26) (21.06) (4.09)
|Extraordinary items)
3. | Net Profit / (Loss) for the period
hefore tax (after Exceptional (7.26) (21.06) (4.09)
and/or Extraordinary items)
4. | Net Profit / (Loss) for the period
after tax (after Exceptional (7.26) (21.06) (4.09)
and/or Extraordinary items)
5. [Total Comprehensive Income
for the period [Comprising Profit
/(Loss) for the period (after tax) (7.26) (21.06) (4.09)
and Other Comprehensive
{Income (after tax)]
6. |Equity Share Capital 329.18 3290.18 | 329.18
7. |Reserves (excluding |
Revaluation Reserve) as shown (30.98) (30.98) (9.92)
in the Audited Balance Sheet of
the previous year
8. |Earnings Per Share
(of Rs.10/-each) (for continuing
and discontinued operations)-
1.Basic: (0.22) (0.64) (0.12)
| Diluted: (0.22) (0.64) (0.12)

Note
1. The said financial results for the year ended 31March, 2024 have been reviewed by the Audit Committee and
approved by the Board of Directors in their respective meetings held on 24th May,2025.

2. The above is an extract of the detailed format of the standalone financial results for Quarter and Year ended 31st

March,2025, filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and other

Disclosures Requirements Regulations ,2015. The full format of the same are available on the websites of the Stock

Exchange (www.bseindia.com)and onthe Company's website (www.oscar-global.net)

for and on behalf of the Board of Director
0SCAR GLOBAL LIMITED

Sd/-

(KARAN KANIKA VERMA)

Chairman & Managing Director

DIN : 00034343

Place: Noida
Date: 24.05.2025

BEFORE THE HATIONAL COMPANY LAW TRIBUMNAL
DIVISION BENCH - ll, CHENNAI
COMPANY APPLICATION CA[CAA)/S8[CHE)/2024
In the matter of the Companies-Act, 20713
And
Inthe matter of sectons 230 to 232 and other relevant provisions of the Companies Act, 2013;
And
In the matter of Schame of Amalgamation and Arrangement of Dhancka Laboratories
Limited {*Transferar Company”) with Orehid Pharma Limited (" Transferee Company™]-and
their respective shareholders and creditors;
[Mranuka Laboratores Limited,

& company incorporaled under the provisions of the Companies Act, 1956 and having Fs
regisiered office at Linbuzz Business Centre, 29108, 14th Main Road Anna Nagar Wast,
Chennai, Tamil Nadu — 600 040

------ Transteror Company

ADVERTISEMENT OF NOTICE OF THE MEETING OF UNSECURED CREDITORS

Mofice i hereby given that by an order datad April 29, 2025, read with revised arder
dated May 9, 2025 (together referred b0 as ("Tribunal Orders™), the Hon'ble National
Gompany Law Tribunal, Chennai Banch (“Tribunal™) kas directed a meatng 10 be hald of
the Unsecured Creditors of the Dhanuka Laboratonies Limited (" Transferor Gompany™) for
the purpose of consddening, and if thowght fit. approving with or without modiication, the
proposed Scheme of Amalgamation and Arrangement of Transferor Company with Orchid
Pharma Limdted (“Transteres Company”) and their respective shareholgers: and crediors
[*Schema").
In pursuance of the Tribunal Drders and as directed therain further nofice i hereby given
that the meating of Unsecured Creditors of the Transferor Company (“Meeting”) will be
hedd on June 26, 2025, at 10 AM {5T) Wa Video Conferencing (*WG") / Other A Visual
Means ("DAVM’), in complince with the applicabée provisions of the Comganies Act,
2013 ("Act”) and refevant circulars issued by Ministry of Corporate Alfairs, as applicable
and the said Unsecured Craditors arg requested 1o attend the Meating.
In purstance of the Triberal Orders and as direcied thergin, the individual notice of the
Meating together with the copy of the Scheme, Explanatory Statement pursuant to Sections
102,238 and 232 and olher applicable provisions of the Act and Rufs 6 of the Companiés
(Compramises, Arangements and Amalgamation) Rules, 2016 {(*CAA Rules™) and
aceompanying documents, sent to the Unsacured Creditors theowgh e-mall or courer, as
applicabla.
The Notice together with the copy of the Scheme, Explanatory Statement under Sections
102, 230 and 232 and other applicable provisions of the Act read with Rule & of the CAA
Rules and accompanying dacurments can also be accessed / dovnloaded from the website
of Mational Securities Depository Limiged ("NS0L) viz. www.evoling.nsdl.com, being the
agency appointed by the Transferor Comgany Lo provige the e-woling and aiher facilities
for comvening of the Meeling, I 50 dasirad, parson may oblain a physical copy of [he
Motice, and the accompanying docurments, e Scheme and the Explanatory Statement
under Sections 102, 230 and 232, and other applicable provisions of the Act and Rubke 6 of
the CAA Roles, atc., frae of charge fram the registared olice of the Transheror Gompany
A written requast in this regard may beaddressed to the Secretarlal Departmant of tha
Company at cedilidhanuka com.
The Tribunal has appoinied Mr. B. Varadharajan as the Chairperson for the aforesaid
Mealing and Mg, Vinita Varshinl K shall act a5 the Scrutinizer for the alorasaid Meeling
The Unsacured Creditors of the Transferor Company entifled to attend and vote at the
afpresaid Meeting may vote through ramote e-voting to cast thelr respective vodes prior
to fhe date of the Meeting or wote throwegh e-voling during the mesting, by ToSowing the
instructions provided in the Notice, Since the Meating is being held through VG 7 0AVM
physical-attendance of Unsecured Creditors has been dispansad with, Accosgiagly, the
facilily for the appointment of proxies by the: Unsecured Creditors will not be. available for
the Mesting. & member may parficipate in the Mesting even after exercising his right 1o vote
Ehroiegh remtdde e-woding Bul shall nol be allowed o vobe again in he Mesting,
The cut-off date for e-voting and fime period for the remote e-voding of the aforesald
Meating is as under;

Unsecured Creditors meeting
Cut-off date for e-woting Tuesday, Aprd 29, 2025
Remote g-voting starl date and time | Monday, Jung 23, 2025 from 1000 A6, (IET)
Remote e-voling and date and time. | Wednesday, June 25, 2025 till 05:00 PM.  (I5T)

The remote e-voling will not be a8pwed beyond the aforesald date and time and remote
e-yoling module shall be forthwith disabded by NSDL upon expiry of the aforesaid period.
An Unsacured Creditor, whose name appears in the st of Unsecured Ureddors of the
Transtaror Company, &5 on the cul-ofl date Le, Apnl 28, 2025, only shal be entilled o
exercise hisfhants vating rights on the resolution proposed in the nofice and atiend the
Mesting. A person who is not an Unsecured Creditor 25 on the cut-off dale should ireat
the Mofice for information purposa only, Voding rights of the Unsacured Creditors shall b
in proporten o the culstanding amount due by the Transiergs Company as on the cut-off
date i.e. April 29, 2025,

The above-mentioned Schieme, i approved by the Unsecured Greditors of the Transteror
Company at tha Maeting, will b subject 1o the subsaquent sanction of the Tribunal and
such olher approvals, parmissions and sanctons of regulatory o offer autharties, as may
be necessary

In case of gueries relating 1o e-voting, Unsecured Crediors arg requested o nofe the
Iollowing contact details:

THE BUSINESS DAILY

SFINANCIAL EXPRESS

Raad to Lead

FOR DRILY BUSINESS

Hational Securlties Depository Limited
Digchosure Requirements) Regulations, 2015, The full format of the Audited Financial Results are available on thewebsites of the Stock Exchange (NSE) and on 3 Months ended Year ended Trade Warid, A wing, Kamata Milis Comgound,
1w CTFATY S webieltamou. LI purtecyCles. (i, = Particulars 31,00.2025 | 31122024 | 31.03.2024 | 3193.2025 | 31.03.2024 |  |Lower Parel, Mumhai - 400013
2 Slaﬁdatﬂﬁa |I'If|!|l'|'l'i-aﬂm 1#"1[".“1! in . Lil:s-] .| 1 Erna” iﬁ ﬂ'u"fﬁll'lg@fIEm.Gﬂlfl
8| =r Quarter Ended | Year Ended 1. | Total Income from Operations 9.40 T34 | 2601 | 10348 | 5705 Contact Nos. : 022 - 4886 7000 o~
No. Particulars 31.ﬂ3._2ﬂ25 3122024 31113._11124 31.03.2025 31.1]'3._21114 o |Net Profit / {Loss) for the pericd (before tax, - - l — ik e Pt
| (Audited) | {Unaudited) | {Audited) {Audited) [Audited) ' |Exceptional andior Extraordinary items) 1.1 2 ; ; s Plaga: Channai Gampany Secretary
1| Total Income from ':Elpﬂfﬂ!ll:lﬁs .‘.'i.IIIS'EI.-';i-I 319063 450350 | 14,0010 16,664.04 a Mt Profit / ':I'Tms } fior t!‘nir pencd after tax (8.73) 298 12 85 102 9 a7 Date: May 25, 2025 il Laboraiaies Linitad
Z | Profit before exceptional items and fax 05 25 201,25 200.35 977 69 a74.38 (after Exceptional and'or Extracrdinary items) |
3 | Profit before tax 8535 201.25 200.35 G77.6g 1,444 .84 4. |Equity Share Capital Z00.00 | 20000 | 289000 | 290.00 | 200.00 |
4 | Profit afier tax £3.20 146 52 14286 | 702.16 1,065 04 5. | Fatarvas Gixucing Revalusion Resara) T 1 . un_ l FORM B
5 | Total E-;rmral‘len:me ot ot W ',*Earl'pE:':d h (318.07] 11283 335.10 | 543.53 1563.27 S R R P : - - B3.39 | 6237 PUBLIC ANNOUNCEMENT
& E Paid-up Egult', Share Capital (Face value of Rs,10 each) 6,663.90 6.863.90 6,863, 50 £,863.90 fi,663 93 previous vear {Regulation 12 of the Insohvency and Bankowpicy Board of India (Liguidation Precess) Regulations, 20n6)
T | DIhE.r Uity 4,088 38 o 406,36 1,702 D 4 0E3.28 1,702 00 & IE = Par Share FOR THE ATTENTION OF THE STJ!.HEHI]LIJEHEHF
E | Earnings Per Share (Face value of Rs. 10/- each) | AL - . SRIVENEATESHWAR TRADEX PVT. LTD
Basic (in Rs.) (not annualised) 010 022 021 | 1.02 154 LS r 'IEF"]HJ E-E@.:'E . g'ﬂ: E-En% E Q0% 5
Cilubad (in Rs.) (not annuaised) 010 b.22 021 | 1.02 1.54 2 _D ' ) S ]| : e Ho. s REIRS
; g " il ' i 1 " ; notes: ; 5 e ; ; . 1, | Mame of corporabe dehtor Srivemkateshwar Tradex Pl Lid,
3 Thesefinancial results have been prepared in accordance with the recognition and measuremeant principal in Ind AS 34 - Interim Financial Reportmg, prescribad 1. The Audited Standalona Financial Rasults were reviewad by the Audit Committea and approved at the |
undersection 133 of the CompaniesAct 2013 read with the relevant rules issued thereunder and the other accounting princples generally accepted in ndia F?ﬂefﬁﬂ?_ﬂﬁh?d 5;3"1 of Directors G'L the Eﬂrrllqﬂﬂﬂ]f Elt_iEEI':;II:fE'fi"E hg‘g é"!" EI::‘;EEEE E'J'EIE-_ —— ; Ej;'i u?f:'tij-';dw'“nﬁ cmp@g:{n_ﬂ;bﬁ;f , _::%._;j_%!ﬂ
A ) i S . " h i - . The Limited Review, as required under Reguiation the { ) Regulations, = baen ANCaty Under Whech corparaie de 13 ; i
4 Figures for the pravious parlods have been ra-grouped’ rearranged! restated whaeraver necessary bo make them comparable with those of the current period. completed and the related Report forwarded to the Stock Exchanges. This Report does nat have any impact Incomoratad reqistered
Ly cnihe above ‘Resulls and Noles' for the Quartesivear ended 3151 March, 2025 which needs o be explained. & |Comporate Idensity Moo/ Limied: Liaoility | US19080L2010PTC210153
pa ¥ ¥
o ,.f'i‘.El 4. The above is an axtracl of tha detailed foemat of CQuardedy Financial Results fled wilh the stock Exchanges [dertification Me. of corparate debtar
Ty on under regulation 33 of the SEBI [Listing and Other Disclosure Reguirements) Regulations, 2015 =
G, r .-4_;\% f@ For NUPUR RECYCLERS LIMITED The full format of the Quarterly Financial Resulis are available on Company's ‘Website % Eﬂzﬁf{ ::,Ei?ﬂ:fgﬁ?;gﬁ;ﬂn ey ;;Ehlll}-gﬁ;ﬂ ﬂ?:pmggﬂﬁw“ s
sk I . Sdi- {www hitpoifprabhatsecurities. td co.in) and Metropolitan Stock Exchange websites (hitp:/fwww.msel.in. ) - — ; L
iy ﬁ"i i e 6. |Date of closure of Insolvency Resodlion | 24.04.2025
Pl oy A Rajesh Gupta Date- 24.05.2025 For Prabhat Securities Limited o
Place : New Delhi 1;*..;; : Managing Director Places I{Jan ' A SDJ- Ramakant Kushwaha e
Date © 24.05.2025 R = DN - 01841885 P {(Managing Director) 7, |Liguidation - Gommencefmadt  data ol | 2404 2026 _
: : LS z corporate debbar (Copy of order received on 22.05.2025)

$
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Rajash Kumar Parakh
IBBIAPA-001/1P-POOZTE 201 7-201810516
' 5/571, 2nd Floos, W.E.A. Karol Bagh,
| New Deini-110005
| parakh,rajeshiEgmail.com
10, |Address and e-mail 1o be used for ) 608, 6* Fioor, New Delki House,
cormesaandence with the liquidaios | Barakhamba Road, Mew Dethi-110001

| lig.erivenkateshwar@gmail.com

11, | Last date for submizsion of claims | 21.06.2025

Mofice is heraby gevan that the National Company Law Tribunal New Delhi Bemch Cowrt-11 has
ordered te commencement of liguidation of the Srivenkaleshwar Tradex Pvt Ltd on 24.04.2025
{Copy af order received on 22.05.2025),
The stakehokders of Srivenkateshwar Tradex Pul. Lid ane hereby called upon to sumit ther clzms
with proaf on e betore2 1,06, 2025 fo tha liguidsior at the address manBonad agains! fem Mo, 10,
The financial credioes shall submit their claims with proof by electroréc means only, All other
creditars may subimil tha claims wilh the proaf in persan, by post or by electronic means.
Subsmession of falsear misleading proof of claims shall atiract penalties,

B |Mame amd regisirafion mumber ool Ehe
Insnéwancy professiona acting &5 i b
9, |Addrass and e-mail of the liguidalor, as
reqistenzd wilh e Hoard

Rajesh Kumar Parakh
Diate: 25052026 Liguidator of Srivenkateshvar Tradex Pyl Lid
Place; Hew Dedhi IBELTPA-00T/TP-POOZTZ20TT- 2018/ 10516
epaper.flnanc:alexpress;mn.. . New Delhi .. .
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faA1® 10.05.2024 & FFAR F0T BRIAR & IS & AFAYT H) S WG AJABRY B
% A, faxira sniRaal &1 aforifaraxor ok gafaior Jor gfenfar 29 &1 wad= (aw)
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13(12) & TEd UST WRHAT ST TANT B 8T, faAid 18 T 2025 I UH AT AlfCH
SR fopar R SURGAT A% T 99 AT BIRST 3R Ae—SeRGdT ABRi IoT @M,
WRAE H 3R SN e @H iR ShEd e @m @l Aifew # SfedRad wfdr
T. 29,66,348 /— (TUY ITIN oG fards &R (9 At 3redreld #13) FOT @raT A&t
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2. ST IRemH W stifee Wil ¥ 23 7E 2025 I gE T Jowk H SR FRwe Hew | 23 WE 2025 A1 gE A
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3. % faawor Suet (TR e gHe) e, 2015 6 fEE 3 9 St (YR S Je ) a1, 2016
Hary ufed wut afafEm, 2013 @t URT 133 % qed Ui ot (IR o wee) e, 2015 (3
TH) % FFER IR foam  # )

4. forser gut #, Hoet b arERer § oo et it % el & SRRT W 61,61 TG T RGeS fel o
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"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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